Annexure

Filing under clause (ca) of sub-regulation (2) of regulation 13 of the IBBI (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016

(Amount in %)

Sl
No.

Category of creditor

Summary of
claims received

Summary of claims
admitted

No.
of
clai
ms

Amount

No. of
claims

Amount of
claims
admitted

Amount of
contingent
claims

Amount of]
claims not
admitted

Amount

under

on

verificati

Details

of claims in

Annexure

Remarks,
if any

Secured financial creditors
belonging to anyclass of creditors

1

22,54,51,432

22,54,51,432

Nil

9]

Unsecured financial creditors
belongingto any class of
creditors

12,05,91,122

12,05,91,122

Nil

Secured financial creditors (other
than financial creditors
belonging to any classof
creditors)

Unsecured financial creditors (other
than

financial creditors belonging to any
class ofcreditors)

Operational creditors (Workmen)

Operational creditors (Employees)

Operational creditors (Government
Dues)

Operational creditors (other than
Workmenand Employees and
Government Dues)

3,02,358

3,02,358

Other creditors, if any, (other than
financialcreditors and operational
creditors)

Total

34,63,44,912

34,63,44,912




Annexure-1
Name of the corporate debtor: M/s. Sri Ramani Resorts & Hotels Private Limited; Date of commencement of CIRP: 06/06/2022; List of creditors as
on: 16/08/2022

List of secured financial creditors belonging to any class of creditors

(Amount in )
Name | Details of claimreceived Details of claim Amount of | Amount| Amount Amount |Remarks,
of admitted continge-nt | of any | of claim of claim |if any
Credi | Dateof [Amount Amount off Na | Amount | Amou | Whether % of claim Mutual not under
t-or | receipt |claimed claim tur | covered nt related voting dues, |admitted | verifica-
admitted eof by covere | party? share in that may tion
clai | security | dby CoC be set-
m interest | guaran off
tee
State 20/06/2022 22,54,51,432 [22,54,51,432 6,05 Cr 15.00 Cr [No 65.15% INil INil Nil INil N1l
Bank of
India
SAMB,
[Egmore
Chennai

IP - P01048/
2017-2018/




Annexure-2
Name of the corporate debtor: M/s. Sri Ramani Resorts & Hotels Private Limited; Date of commencement of CIRP: 06/06/2022; List of creditors as
on: 16/08/2022

List of unsecured financial creditors belonging to any class of creditors

(Amount in %)

SL | Name Details of claim Details of claim admitted Amount of | Amount of | Amount of | Amount of |Remarks
No. | of cre-| received contingent any claim not a| claimund | ifany
ditor | Dateof |Amount |Amount | Natur | Amount | Whether | % of voting claim mutual dmitted | er verifica
receipt |claimed of claim|eof covered related share in dues, that tion
admitted | claim by party? CoC may be
guarantee set-off
1 Punjab 20/06/2022 12,05,91,122 112,05,91,122 Nil No 34.85% INil Nil Nil NIl INil
(National
Bank,
ICircle
ISASTRA
Centre




Annexure—23
Name of the corporate debtor: M/s. Sri Ramani Resorts & Hotels Private Limited; Date of commencement of CIRP: 06/06/2022; List of creditors as
on: 16/08/2022

List of secured financial creditors (other than financial creditors belonging to any class of creditors)
(Amount in %)

SL | Name Details of Details of claim admitted Amount | Amount | Amount | Amount |Remarks
No.| of cre-| claim receive of conti- | of any | of claim | of claim | , if any
ditor d ngent | mutual not under
Date | Amou | Amount|Nature | Amount | Amount | Whether| % claim dues, |admitted | verifica-
ofrec | ntclai | ofclaim| of |covered | covered | related | voting that tion
eipt | med admitte| claim | bysecur| by guar| party? | sharein may be
d -ity | antee CoC set-off
interest
NIL
N Py

1B2i/1PA - 021/
1P - PU1043/
017-2913 1




List of unsecured financial creditors (other than financlal creditors belonging to any class of creditors)

Creditors as on: 16/08/2022

Annexure -4
Name of the corporate debtor: M/s. Sri Ramani Resorts & Hotels Private Limited; Date of commencement of CIRP: 06/06:2022; List of creditors as

(Amount in ?)

SI. | Name Detalls of Detalls of claim admitted Amount| Amountof | Amount Amount | Remarks,
No.| of cre-| claim received of contl-| any mutual | of claim | of claim if any
ditor | Date [Amount| Amount | Nature | Amount| Whether % of | ngent | ducs, that not under
of |claimed|of claim|ofclaim |covered | related Voting | claim may be | admitted | verification
receipt admitted by guar-| party? sharein set-off
antee CoC
NIL

BRI/ IPA - DU/
P-PO1043) | =

2047-2018/



Annexure-5

Name of the corporate debtor: M/s. Sri Ramani Resorts & Hotels Private Limited; Date of commencement of CIRP: 06/06/2022; List of creditors as

on: 16/08/2022

List of operational creditors (Workmen)

{Amount in%)
SI.| Nameof | Name |Details of claim Details of claim admitted | Amount| Amount | Amount of| Amount of| Remarks,
No.| authorised of received of conti-| ofany | claim under| claim not a| if any
representa- | work | Date |Amount{Amount |Nature|Whether | % voting ngent mutual | verification | dmitted
tive, ifany | man of |claimed|of claim| of |related share in claim dues,
receipt admitted| claim |party? CoC, if that may
applicable be
set-off
NIL

IP - P01048/
2017-2018/




Annexure - 6
Name of the corporate debtor: M/s. Sri Romani Resorts & Hotels Private Limited; Date of commencement of CIRP: 06/06/2022; List of creditors as
Creditors ns on: 16/08/2022

List of operational creditors (Employeces)

(Amount in%)

S| Nameof |Name Detalls of Details of claim admitted Amount | Amount | Amount |Amount of [Remarks,
No. authorised d empl| claim received of contin- | ofany | ofclaim | clalm not|if any

representa- |-oyce | Date | Amount |Amount of| Nature | Whether °% of |gentclaim| mutual | under admitted

tive, if any of |claimed | claim of related |voting shar| dues, th | verifica -

receipt admitted | claim | party? | ein CoC, at may | tion
ir be set-
applicable off

NIL




Annexure~7
Name of the corporate debtor: M/s. Sri Ramani Resorts & Hotels Private Limited; Date of commencement of CIRP: 06/06/2022; List of creditors as
on: 16/08/2022

List of operatlonal creditors (Government dues)

(Amount in%)
SL | Details of claimant Details of Details of clalm admitted Amount | Amount | Amount [Amount of Remarks,
No, claim recelived of contin- | ofany | ofclaim | claim not |if any
‘ Date |Amount [Amount of | Nature |Whether| % of |gentclaim | mutual | under admitted
.' , of |claimed | claim of related |voting shar dues, th | verifica -
Departmcico\ern receipt admitted | claim | party? | ein CoC, atmay | tion
nt ‘:mlﬂ[ . if be set-
1 | applicable off
NIL




Annexure -8
Name of the corporate debtor: M/s, Sri Ramani Resorts & Hotels Private Limited; Date of commencement of CIRP: 06/06/2022; List of creditors as
on 16/08/2022

List of operational creditors (Other than Workmen and Employees and Government Dues)

SI.
No.

Name
of cre

Details of claim

received

Details of claim admitted

Amount
of contin-

ditor

Date of
receipt

Amou
nt clal
med

Amou
nt of cl
alm ad
mitted

Natur
e of cl
aim

Amount
covered
by
security

Interest

Amount

covered

by guara
-ntee

Whether
rclated
party?

% of

voting
sharein

CoC

gent
claim

Amount
of any
mutual
ducs,

thnt may

be sct-off

Amount
of
claim
not ad-
mitted

Amount
of claim
under
verifica-
tion

Remarks,
if any

CAK
Parames
waran
INair,
The
Liguidat
or of
Sree
Bhadra
Parks

d
[%Zsom
td

18/06/20
22

3,02,358

3,02,358

NIL

NIL

No

Nil

Nil

Nil

Nil

Nil

Nil




Annexure-9
Name of the corporate debtor: M/s. Sri Ramani Resorts & Hotels Private Limited; Date of commencement of CIRP: 06/06/2022; List of creditors as
on: 16/0872022

List of other creditors (Other than financial creditors and operational creditors)

(Amount in3)
SL| Name Details of Details of clai Amount | Amount| Amount | Amount |Remarks,

No| of cre | claim received m admitted of contin | ofany | of claim | of claim [if any

-ditor | Dateof | Amount| Amount |Nature (Amountco |Amountco | Whether| -gent | mutual{ not under

receipt | claimed | of claim | of |vered by vered by related | claim dues, | admitted| verifica-

admitted | claim | Security | guarantee | party? that may tion

interest be
set-ofl
NIL

IP - P01043




